
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11445 0 167 167 0 0 27 27 11585

CIVIL SECOND   APPEAL 3390 0 24 24 0 0 25 25 3389

EX. FIRST APPEAL 60 0 0 0 0 0 0 0 60

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 32273 77 217 294 0 41 49 90 32477

CIVIL REVISION 424 0 24 24 0 0 18 18 430

CIVIL REVIEW 671 6 11 17 0 0 1 1 687

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 1 0 1 2

OTHER TAX REF. 2 0 0 0 0 1 0 1 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 341 0 0 0 0 3 0 3 338

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 809 0 1 1 0 0 0 0 810

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1
CIVIL TRANSFER APPLICATION 419 0 38 38 0 0 27 27 430

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2399 187 0 187 0 145 0 145 2441

CIVIL CONTEMPT 4551 10 239 249 0 8 85 93 4707

CIVIL WRIT 71211 82 2288 2370 0 118 1575 1693 71888

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 170 2 0 2 0 3 0 3 169

CROSS OBJECTION 1075 0 3 3 0 0 0 0 1078

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 129324 364 3012 3376 0 320 1807 2127 130573

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 26459 51 312 363 0 30 151 181 26641

CRIMINAL REVISION 8779 0 218 218 0 1 430 431 8566

12343 0 1170 1170 0 0 1290 1290 12223

2609 0 1412 1412 0 0 1442 1442 2579

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 135 68 0 68 0 76 0 76 127

CR. L TO A 235 0 43 43 0 3 66 69 209

CRLW 703 21 351 372 0 19 364 383 692

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 51281 140 3506 3646 0 129 3743 3872 51055

TOTAL A + B 180605 504 6518 7022 0 449 5550 5999 181628

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JULY-2025

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JULY—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

903 69 202 271 0 52 217 269 905

2860 0 213 213 0 0 132 132 2941

11644 0 960 960 0 0 987 987 11617

255 0 81 81 0 0 51 51 285

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

406 2 91 93 0 2 84 86 413

           TOTAL -C 16068 71 1547 1618 0 54 1471 1525 16161

CRIMINAL TRANSFER PET. 68 0 9 9 0 0 5 5 72

0 0 0 0 0 0 0 0 0

           TOTAL -D 68 0 9 9 0 0 5 5 72

TOTAL  C+D 16136 71 1556 1627 0 54 1476 1530 16233

TOTAL A+B+C+D 196741 575 8074 8649 0 503 7026 7529 197861

7 1 0 1 0 1 0 1 7

11 0 0 0 0 0 0 0 11

0 0 0 0 0 0 0 0 0

2817 0 167 167 0 0 47 47 2937

922 0 24 24 0 0 25 25 921

5739 22 158 180 0 22 17 39 5880

320 0 24 24 0 0 6 6 338

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

412 0 38 38 0 0 23 23 427

17 0 0 0 0 0 0 0 17

1977 182 0 182 0 137 0 137 2022

44753 70 2194 2264 0 83 1557 1640 45377

TOTAL -E 56979 275 2605 2880 0 243 1675 1918 57941

2051 14 135 149 0 14 90 104 2096

CIVIL MISC. CASE 2574 26 117 143 0 72 188 260 2457

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 67 0 3 3 0 0 0 0 70

TOTAL -F 4692 40 255 295 0 86 278 364 4623

TOTAL  E+F 61671 315 2860 3175 0 329 1953 2282 62564

TOTAL- MISC.  (C+D+E+F) 77807 386 4416 4802 0 383 3429 3812 78797

TOTAL  A+B+C+D+E+F 258412 890 10934 11824 0 832 8979 9811 260425

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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